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(c) whether attention of Government
has been drawn to a judgement given by
Kerala High Court in this regard; and

(d) if so, the steps being taken to
implement the court judgement?

THE MINISTEROF STEELANDMINES
AND MINISTER OF LAW AND JUSTICE
(SHRI DINESH GOSWAMI): (a) and (b).
Yes, Sir. The Law Commission in its nineti-
eth report has recommended for the amend-
ment of section 10 of the Indian Divorce Act,
1869. Some representations from Christian
individuals and Associations have also been
received for the amendment of Christian
marriage and divorce laws. The policy of the
Government in this regard has been not to
effect any changes in the laws of minority
communities uniess sufficientinitiative there-
for comes from the communities themselves.

(c) and (d). In the absence of sufficient
details of the case to which the judgement
relates, it will not be possible for Government
to give its reaction thereon.

Setting up of a Second Steel Plant in
Orissa

369. SHRI A.N. SINGH DEO: Will the
Minister of STEEL AND MINES be pleased
to state:

(a) whether the Government are pro-
posing to establish a second steel plant in
Orissa; and

(b) it so, the details thereof?

THE MINISTEROF STEEL ANDMINES
AND THE MINISTER OF LAW AND JUS-
TICE (SHRI DINESH GOSWAMI): (a) and
(b). There is a proposal for setting up a new
steel plant at Daitari in Orissa. Project details
are under formulation.
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Telecast of T.V. Serial ‘Bible’

370. PROF. K.V. THOMAS: Wil the
Minister of INFORMATION AND BROAD-
CASTING AND PARLIAMENTARY AF-
FAIRS be pleased to state:

(a) whether the production of the T.V.
serial ‘Bible’ has been started; and

(b) it so, when this serial is likely to be
telecast?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTEROF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA): (a) Yes, Sir. The production of
a TV serial on Biblical stories has started.

(b) The producers have, presently,
submitted the ‘pilot’ episode of this serial for
preview by the Screening Committee. Final
approval for telecast of a serial under the
sponsored category is accorded only after
the ‘pilot’ programme is previewed and
approved by the Screening Committee.
Telecast schedule Is finalised later whenthe
first four episodes have been received and
found satisfactory by Doordarshan.

Central Financial Assistance for the
Development of Tourism in Kerala

371. .PROF. K.V. THOMAS: Will the
Minister of COMMERCE AND TOURISM be
pleased to state:

(a) the projects in Kerala getting central
financial assistance for the tourist develop-
ment during the last three years;

(b) the progress made inthe implemen-
tation of completing of these projects; and

(c) the statistics of tourist inflow to
Kerala during the last three years?

THE MINISTER OF COMMERCE AND





